ACT No. XVI or 1928

[Passep BY THE INDIAN LEGISLATURE.]

[Pecewed the assent of the Governor General on the 25th
September, 1928.)

An Act further to amend the Indxan Income~tax Act, 1922,
for a certain purpose.
HEREAS it is expedient further to amend the Indian
XE of 1922, Income-tax Act, 1922, for the purpose hereinafter
appearing; It is hereby enacted as follows:—

. This Act may be called the Indlan Income-tax (Amend- snore titte.
ment) Act, 1928,

L 2. In sub-section (3) of section b of the Indian Tncome-tax smendment ot
 xrorime. Act, 1922, the words ¢ after consideration of any recommenda- ¥ia g
‘ . tion made by the Local Government in this behalf ’’ shall be
omitted.
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